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were placed on the Table of the House 
on the 10th September, 1054.  The 
rules for the Central Services  are 
now being revised on the lines of the 
above rules,

(b) Yes, when they are finalised.

(c) State Governments  were con
sulted in framing the rules of All- 
India Services. It is not necessary to 
consult them in respect of the rules 
for the Central Services.

(d) No. Under article 309 of  the 
Constitution, only State Governments 
are competent to frame  rules  for 
their employees.
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The Parliamentary Secretary to tho 
Minister  of  Edncation  (Dr. M. M. 
Das):  (a) Information is being col
lected and will be laid on the Table 
of the Sabha in due course.

(b)  All the general schemes  and 
programmes designed to improve the 
efficiency of teachers in service ap
ply, so far as possible, to  teachera 
serving under the Education Ministry.

Estate  Duty

339. Shri Nanadaa: WiU the Minister 
of Finance be pleased to state:

(a) the total amount of Estate Duty 
assessed and collected so far (circle- 

wise); and

(b) how the collections compare with 
the estimated revenue from this source?

The Deputy  Minister of  Finanee 
(Sbri M. C. Shah): Estate duty statis
tics are  being reported not circle- 
wise but for each Controller’s charge 
which coincides with the charge  of 
each Commissioner  of  Income-tax 
who is a Controller for the purposes 
of estate duty.  A total demand of 
Rs. 33,92,761 has been raised upto the 
end of October, 1954 and a sum of 
Rs. 15,43,140 has been collected to
wards pajrment of estate duty.  The 
figures  of demand  and  collections 
charge-wise are as follows:—

ControUer‘8 charge

Demand 
upto  the 
end  of 
October

Collection 
upto the 
end  of 
October

Rs. Ri.
I. Bombay Qty I  .  .  .  . Is90̂55 1,84̂78

2. Bombay City II . . . . 28,13,694 10,60̂59

3. Bombay  North . . . . 1,13.358

4- Bombay South . . . » 114 XI4

5- Madras................................................... M87 821

6. Uttar Pradesh and Vindhya Pradesh  . 16,728 14,343
7. Hyderabad......................................... NU. 57,104

9. Mysore................................................... 14,962 NiL

9.West  Bengal......................................... 1,81,000 40,000

10. Delhi................................................... 59»559 71,963

II. Punjab................................................... Nil. NU.

12. Madhya Pradesh and Bhopal . . NiL Nil.

13. Bombay Central  .  •  .  • KU. NiL

u. NU. Nil.

15.Calcutta Ĉtral . . . . Nil. NU.

16. Bihar and Orissa . . . . Nil. Nil.




